FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR
RAISEN MARKETING PRIVATE LIMITED
OPERATING IN BUSINESS OF TRADING AND RETAIL SALE OF ALCOHOLIC
BEVERAGES

AT
LOCATION: BHOPAL, DELHI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board

of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S.

NO.

RELEVANT PARTICULARS

1.

Name of the corporate debtor along
with PAN & CIN/ LLP No.

Raisen Marketing Private Limited
PAN: AAFCR7050R
CIN: U52209MP2012PTC027630

Address of the registered office

G-1I, 119A, Gulmohar Colony, Bhopal,
Madhya Pradesh, India, 462039

URL of website

Not available

Details of place where majority of
fixed assets are located

No fixed assets have been identified
based on limited information presently
available with the Resolution
Professional. The position is subject to
verification upon receipt of complete
records and information.

Installed  capacity of main

products/ services

The Corporate Debtor was engaged in
trading and retail sale of alcoholic
beverages.

Details of installed capacity are presently
not available due to non-availability of
books of accounts and records and
continued non-cooperation of the
suspended management.

Quantity and value of main
products/ services sold in last
financial year

As per available financial information,
revenue from operations for FY 2024-25
is reported as Nil.

The same has not been independently
verified due to limited access to books
and records

Number of employees/ workmen

No employees/workmen have been
identified based on information presently
available with the Resolution
Professional.

Further details including last
available financial statements (with
schedules) of two years, lists of
creditors are available at URL:

Relevant documents including financial
statements (to the extent available) and
list of creditors may be obtained by




sending a request to:
cirp.raisenmarketing@gmail.com

List of creditors is also available at:
https:/ /ibbi.gov.in/claims/inner-
process/U52209MP2012PTC027630

Information is being shared on a best-
effort basis and may be limited due to
non-availability of records and non-
cooperation from the suspended
management.

9. | Eligibility for resolution applicants | Detailed eligibility criteria under Section
under section 25(2)(h) of the Code | 25(2)(h) of the Code are provided in the
is available at URL: EOI document, which can be obtained via
email request at
cirp.raisenmarketing@gmail.com.

10. | Last date for receipt of expression | 03/08/2026 till 5:00 PM
of interest

11. | Date of issue of provisional list of | 13/08/2026
prospective resolution applicants

12. | Last date for submission of | 18/08/2026
objections to provisional list

13. | Date of issue of final list of | 28/08/2026
prospective resolution applicants

14. | Date of issue of information | 02/09/2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of | 03/10/2026 till 5:00 PM
resolution plans

16. | Process email id to submit | cirp.raisenmarketing@gmail.com
Expression of Interest

17. | Details of the corporate debtor’s | The MSME registration status of the
registration status as MSME Corporate Debtor is not available with
the Resolution Professional.

Sd/-

Amrish Kumar Chourasia

Resolution Professional

Reg. No.: IBBI/IPA-002/IP-N00843/2019-2020/12687

Regd. Add: 102, Vyanktesh Vihar, Near Aradhana Nagar, Chhota

Bangarda, Indore, Madhya Pradesh ,452005

Date: 18/07/2026 AFA valid till: 31/12/2026
Place: Indore For Raisen Marketing Private Limited-under CIRP
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JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED
1 JM FINANCIAL | corporate identify Number: Us71900MH20070LC74287

Registered Office Address : 7th Floor, Cnergy, Appasahieb Marathe Marg, Prabhadewi, Mumbai- 400025
T:+91 226630 3030 F; +911 22 6630 3223, www, Imfinarncialarc.com
APPENDIX IV POSSESSION NOTICE (for immovable property)

Whereas, the Authorzed Officer of Piramal Capital & Housing Finance Lirmited [erstwhile Dewan Houiing Finance
Corporation Limited) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act 2002 and in exercise of powers conferred under section 13{ 12} read with Rule 3 of the Security Interest
(Enforcement) Rules 2007, issued a Demand notice calling upen to the Borrower(s), Co-Borrower|s), Gearantor(s] bo
repay the amount mentioned in the notice together with intefest at contractual rate and expensas, cost, charges ete.due
thareon till the date of payment within 60 days from the date of receipt of the said notice. Subsequently, Piramal Capital
& Housing Fimance Limited (erstwhile Dewan Housing Finance Corporation Limited] assigned the financial as=ets
pertaining 1o Borrower(s] together with the underlying security interest created therefor along with all rights, title and
Interest thereon in favour of IM Financlal Asset Reconstruction Company Limited, acting in it capacity as trustee of
Aranya = Trust [hereinafier referred to as “IMFARCY) under the provisions of the SARFAES| Act vide an assignment
agreemeant dated March 2%, 2023 [hereinafter referred to as “Assignment Agreement”}, The Borrower having failed to
repay the amount, rotice s hereby given te the Bormower(s), Co-Borrower(s], Guarantor(s] and the public in general thal
the undersigned, belng the Authorised officer of IMFARC has taken possession of the property described herein balow, in
pxercise of powers conferred on him under Sub-5ection (4] of the Section 13 of the said Ack read with Hule B of the Security
Interest Enforcement rules, 2002: The borrower in particular and the public ingeneral are hereby cautioned not to deal with
the property and any dealings with the pragerty will be subject to the charge of IMFARC far an amount as mentionsd herain
under with Interast thereon till the date of repayment. The borrawer(s), Co-Barrower (5], Guarantor(s] attention {s invited ta
provisionsof sub=section (8} of section 13 of the Act, inrespect of time available, to redeemthe secured assets.

[Sr Mame of the Borrower(s), Description of secured asset Demand Motice Date and m‘i‘.’i‘.ﬂﬂn
Mo, Co-Borrower's, Guarantoris) [immovable property) Amount with NPA date
L |Loan Code Mo.:- 26100000725 House Mo, 1447/2 Land No- 2529 Word | 28-11-2023 For Rs. 20,33, 380/~ | 14-07-2026

Rambkrishina Ahirwar {Borrower] 124 Mohalla Rawatyana Pura Chioka Bagh | (Rupees Twenty Lakh Thirty Three

Ramkurmwar Eambkrishna Hd Sagar Road Lalitpur Lalitpur Thousand Three Hundred Eighty
|Co Barrower 1) Littar Pradesh ;- 282403 Rupees Ondy)
Authorised Officer

Date: 1B-07-2026 IM Financlal Asset Reconstruction Company Limited,

\Place: Lalitpur actinE in itscapacity astrustee of Aranya- Trust

L‘E-r- Name of the Bomower(s}/

\ Date: July 18, 2026 Place: Jhansi

1. PIRAMAL FINANCE LIMITED ki

l a [Formerly Piramal Capital and Housing Finance Ltd)
PI rama I {herein after referred to as PFL/ Secured Creditor) CIN: LE5910MH1284PLC032639
Registered Office: Unit Wo.-607, Gth Floor, Piramal Amiti Building, Piramal Agastya Corporate
FinﬂﬂCE Park, Kamani Junciion, Opp. Fire Stafion, LBS Marg, Kuda {West), Mumiai- 200070
Branch Address: 151 Flooe, Stephen House, Gwalior Road, Opp. Munna Lal Powar
Housa, Jnansi, Uitar Pradesh - 284001

Whereas, the undersigned being the Authorized Officer of PIRAMAL FINANCE LIMITED. [Formerly Piramal Capital and
Housing Finance Ltd) (herein after referred to as PFLY Secured Creditor) under the Secuntisation and Reconstruction of
Financial Assats and Enforcament of Security Interast Acl 2002 and in exercise of powers canfarrad under seclion 13(12)
read with Rule 3 of the Security Interest {Enforcement) Bules 2002, Demand Motice{s) izsued by the Authonsed Officer of
e company Lo the Borrower{s) | Guaranlors} mentioned harsin below Lo repay the amount mentioned in the notice within
6l days from the date of receipt of the 3aid nofice. The borrower having faited 1o repay the amount, notice is heraby givan fo
the Borrower{s) ( Guaranioris) 2nd the public in general that the undersigned has taken Possession of the property
described herein below in exercise of powers conferred on hikm undar Sub-Section (4] of the Section 13 of the said Acl read
with Rule & of the Security Interest Enforcement rules, 2002, The borrower’s attention is invited to provisions of sub -section
(8] of section 13 of the Act, in respect of ime avaitable, o redeem the secured assels. The borrowar in particular and the
puldic in general are hereby cautioned not to'deal with the properly and any dealings with the property will be subject io the
charge of Piramal Finance Lid, (Formerly Piramal Capital & Housing Finance Lid) (hersin after referred to as PFL! Secured
Creditor) for an amaunt as mentioned herain under with inlerest thereon.
Bﬂtﬂﬁf
Date and Amount "{;ﬁ‘_

Description of Secured Asset
o, Guarantor(s) (Immovable Property)
24- Juty-2025 For Rs. 21,01, 765/ 1307-
(Twanty One Lakh One Thousand 2026

1| Loan Code No= MOD50299 | Property Address: Plol on part of Arajl No.
Sevan Hundred Sigly Five Rupees)

Demand Notica

Ashok Kumar (Co Borrowar 1) | Pradesh- 284003

proposas o make an application to the Central Govermnmeant (powear

12013 seeking confirmation of alteration of the Mamarandum of Association

Arniraq Verma- [Bomower) 249 Mauzs Pali Pahadi Jhangt Litar
Sdl- (Authorised Officer), PIRAMAL FINANCE LIMITED)

‘Postal Ballot on July 16, 2026, 1o enable the Company to change its

JAny parson whose interest is likely to be affacted by the proposed change

< CL CL Educate Limited

i
CIN; LT4399DL1996PLC425162
Registered Office; A-45, First Floor, Mohan Co-operative
Indusfrial Estate, New Delhi - 110044, India Tel: +81 (11) 4128 1100,
Fax: +91 (11) 4128 1101 E-mail: compliance@cleducate.com,
Website: www.cleducate.com
Form No. INC-26

[Pursuant to Rule 30 of the Companies (Incorporation) Rules, 2014]
Advartisement to be published in the newspaper for change of
ragisterad office of the Company from one slate 1o anothar
BEFORE THE CENTRAL GOVERNMENT
{(REGIONAL DIRECTOR, NORTHERN REGION DIRECTORATE - 1)
in the matter of sub-saction (4) of Section 13 of the Companies Act, 2013
and clause (a) of sub-rule {5} of Rule 30 of the Companies {Incorparation)

Rulas, 2014

And
In the matter of CL Educate Limited having its registerad offica at A-45,
First Floar, Mohan Co-Oparative Industrial Estate, Naw Delhi — 110044,
Irdia
........... Applicant Comparny
Motice Is heraby given to the Ganeral Public thal the Applicant Company

delegated 1o Reglonal Diractor) under Saction 13 of the Companias Acl.
of tha Company, In terms of the Special Resolution passed by way of

registerad office from “MNational Capital Territory of Delhi” 1o "State of
hMaharashira”.

PUBLIC NOTICE
ﬂ'crc' ,Ea"k Branch Office ¢ ICIC] Bank Ltd. Office Mumber 201-B. 2nd Floor, Road Ma. 1

Flot No. B3, WIFHIT Pork, Wagle Industriol Estate, Thane {West)- 400604,

The following bormower(s) has/hove defaulted in the repayment of principal and interest towards the Loan
focility(ies) availed from ICIC] Bank. The Loan(s) has/have been classified as Mon-Performing Assetis) (NPA),

A Motice waos issued to them under Section 13{2) of the Securitisation and Re-construction of Finoncial Assets
and Enforcement of Security Interest Act, 2002, ot their lost known addresses. However, it hos not been served

of registered office of the Company may deliver hiz/her objections eithear
ion the MCA-21 porial (www.mca.gov.in) by filling investor complaint form
or cause to be delivered or send by registered post of his/her objections|
‘supported by an affidavit stating the nature of his/her interest and grounds|
of opposition o the Regional Director, Morth Western Region at Morthern
{Region Directorate - | at B-2 Wing, 2nd flcor, PL. Deendayal Antyodaya
Bhawan, 2nd Floor, CGO Complex, Mew Delhi = 110003, within fourteen

Public Notice For E-Auction Cum Sale
Sahe of immewabds praperty mortgaged o FL Home Financa Limited {MFL HFL} Corporate Ofce at Plot Mo 58, Udyag \iher, Phase-¥, Girgaan-122015
iHaryara} el Branch Office at- 3W3I0E, Upper Grownd Floor, Shivaji Marg, Mew Delhi - 190015 urder the Securitisation and Reconstruction of
Financial Assots and Enforcement of Security Inforesd Act, D002 {herdivaller 400, Whendis the Authanred OMcer AL of IFL-HFL had faken the
passassion af the falowing properyies plesuan 1o e notice issoad LIS 132 of b At in the lolkaing loan accaurtsipraspac nos. wilm a ngnl lesell the
sarme on “AS 15 WHERE |15 BASIS, AS |5 WHAT IS BASIS AND WITHOUT RECOURSE BASIS" for reakzation of UFL-HFL's duss, The Sae will ba done by
tha undersgned through e-auction platiorm provi ded at thie website: wanw.iEonehome.com

ond are therefore being notified by waoy of this Public Motice.

or. | Mame of the Borrower/ Co- Description of Secured
Mo Bormower/ Guarantor! [Loan Asset to be enforced
Account Number] & Fess Date of Notice

L | sais. Prem Timber & Plywood! | Property 1 Plot Mo, 235, Survey Mo 548 Paikl 1, | June 11, 2026
Mr. Mukesh Kumar alios Mr. | Rajwi Residency, Moje Villoge Varsomedi, Taluka Rs.
Mukesh Doya Ram Baruo/ & Sub Registrotion District Anjar, Registration 2.70,77.969.94/
Mrs. Reeno Barua/ Mr. District Kutch, State of Gujarot! Admeasuring
Doyarom Boruo/ Flot Areo 124,98 Sguare Meter Constructed
244251000037/ Area 149,722 Squore Meter Thereon! Bounded
Q00705057808 House Mo By:- NMorth- Plat Mo. 234/ South- Plat No. 236/
06, Block Mo, D, Sector Beta- | East- 9.14-Meter-Wide Rood! West- Waste

01, Goutom Budh Mogar, Lond/ Property 2. Industriol Property Plot Mo. 02,
Uttar Prodesh, Greater Situoted At Revenue Survey Moo 510, In The Sim
Moida, Noida - 201308 of Village Bhimasar, Taluka & Sub-Registration
District Anjar, Registrotion District Kutch, Stote
of Gujoraty Admeasuring Plot Ares 5897 .47
Squore Meter Constructed Aren 3476.53 Square
Meter Thereon/ Bounded By - Morth- Revenue
Survey Mo, 509/ South- 18 Meter Wide Rood/
Eost- Common Plot & Revenue Survey Mo, 510
Paikif Wiest- Industrial Plot Mo, 01/ Property 3:
Plot Mo 06, Black Mo D, Sector Beta- 01 Vide
Altotment Mo, BO1-7668 Situated In Greater
Moida, District Goutam Budh Mogar|U.P)/f
Admeasuring Areg 200 Square Meter (Covered
Ared 77,165 Square Meter)’ Bounded By-
Horth- 60 Meter Wide Rood! South- Plot Mo, 54
8 73/ East- Plat Meo. C77 West- Plat Mo, C&

Dirter of Motice seat!
Crtstanding os on

MNPA
Cote

0105/
2026

These steps are being taken for substituted service of Motice. The aobove borrowerls andfor guarantorls 1_?5
opplicable) isfore odvised to moke the outstonding payment within 60 days from the date of publishing thi
Motice. Else, further steps will be token as per the provisions of the Securitisation ond Re-construction of
Fincncial Assets and Enforcement of Secunty Interest Act, 20032,
Dhote: July 18, 2026

utl_clce: Agrg (Lttor Prodesh)

Sincerety Authorised Officer,
For ICICI Bank Lid. __‘)

"fﬂ Branch Office: ICIC| Bank Ltd., Parsvanoth Plazo, Court Road, N
’G,c’ Ba"k Saharanpur, Uttar Pradesh- 247001

PUBLIC MOTICE-TEMDER CLIM E-ALICTION ALE OF S

FOR S

See proviso to Fule 8i6}]

Hotice ¢ of immovabie gsset{s)

E-Auction Sale Notice for the sale of immovoble assetls) under the Securitisation and Reconstruction of Finoncial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest
(Enforcement) Rules, 2002

This notice is hereby given to the public in general and in particular to the Borrower|s) and Guaranteris) that the
below described immovable property mortgaged/ chorged to the Secured Creditor, the Physical possession of
which has beentoken by the Authorised Officer of ICICI Bank Limitad will be sold on "As is where is’, "As is what is’
ond "Whatever thereis' as per the brief particulars given hereunder;

tCr, MNome of Details of the Amount | Reserve | Date and | Date &
Mo, Bomower{s)/ Secured asset(s) Outstanding|__Price Time of Time of
f&;%f;ﬁt'-;fﬁfff with known Eamest | Property |E-Auction
Lean Account Mo ENSUMEEIREES L Py Dr.:-'lewt AR
(Al (5} {C} {D) {E} iF) (G)
1 j Mohodev Enterprises Shop Mo 8,9 & 10 on The Ground Rs. Hs., July August

| Represented By Flaor And First Floor With Roof  [83,87.361-) 3500, | 272026 | 10,2026

| Preprietor Piyush Arore | Rights, Municipal No 13/599 & 0% on 000/~ fram from-

i (Borrower], Piyush 13/600, Situoted at Androon Gher July Fiz, 11:00-AM | 11:00 A
Arcra (Mortgagaor, Aarmalok Ram "Punjobi Morket” 092026 3,50, ko to
Guarantor], Priva Arora | Shohonshahl Bazar, Soharanpur, o00/- 12:00 1200

| (Guarantor) Alc Mo, UP. Area: 134 54q. Ft ond Built up B Moon

019105501184 Areq: 268 Sq Ft

The online auction will be-conducted on the website [LI'FLL Link-https:/BidDeal.in) cnf our auction agency ValueTrust

Capital Services Private Limited. The Mortgogors! Moticees are given a last chonce to pay the total dues with further
interest by August 07,2026 before 05:00 P.M else the secured ossetis) will be sold os per schedule,

The Prospective Bidder(s) must submit the BEarmest Money Deposit (EMD) Demond Draft {DO) (Refer Column E) ot
ICICI Bank Ltd, Porsvanath Plazo, Court Rood, Saharanpur, Uttar Prodesh- 247001 aon or before Awugust 07 2026
before 05:00 P.M and thereofter they need to submit their offer through the above mentioned website only on or
before August 07,2026 before 0500 P.M alang with scon imoge of Bank acknowledged DD towards proof of
poyment of EMD. Kindly note, in oose prospective bidder(s) ore ungble to submit their offer through the website
then signed copy of tender documents may be submitted ot ICIC1 Bank Ltd, Parsvanath Ploza, Court Road,
Saharanpur, Uttar Pradesh- 247001 on or before August 07,2026 before 0500 P.M. Earmest Money Deposit
DOYPO should befrom a MationolisedScheduled Bonk infovour of "ICIC] Bonk Limited” poyable ot Saharanpur.
For any further clarificotions with regords to inspection, terms and conditions of the E-ouction or submission of
tenders, kindly contact ICICI Bank Limited on 937 2730484/7304514763

Please note thot Marketing agencies 1. SAugeo Assets Management Privote Limited 2, Matex Met Pyt, Lid,, 3.
Finvin Estate Deal Technologies Pyt Ltd., 4. Girnarsoft Pyt Ltd., 5 Hecta Prop Tech Pyt Ltd., 6. Arca Emart Pyt Lid.,
7. Novel Asset Service Pvt Ltd., 8. Nobroker Technologies Solutions Pvt Ltd,, 9. Valuetrust Copital Services Pt
L, 10, Movedayan Proptech Pyt Ltd,, (KpertaRC) hove alsobeenengoged for facilitoting the sale of this property
The Autherised Officer reserves the right to reject any or oll the bids without furnishing any further reasons,

For detailed terms and conditions of the sale, pledse visit wwwiicicibonk.comindpds
Daote : July 18, 2026

Authorized Officer
\FPloce: Soboranpur

|CICI Bank Limited_/

RBL BANK LTD.
REBLBAMNK REGISTERED OFFICE: 131 Lane, Shahupurl, Koihagur-416001
sone hn besy  Matllonal Operating Cendre ; 88h Fhaar, Technipbex-§, Off Veer Savarkar Flyower, Goregaan (West) Mumbsi - 400062,

ION CUM INVITATIONNOTICE
The balow mentioned barrawer has been servad with demand notices b pay owstanding amounl 1owards the lean facilty agairst gokd emamanis
(*Facility*)y availed by them from REL Bank Limited. Since the borrowar has faded 1o regay duss under the Facility, we are corstrained to conduct an
atckan of the pledgad pold ormaments on dates mentionad in1ha belaw table

Iry the event any surplus amount s tealised from Shis auchon, tha same will be relunded 1o the soncamed borrowar and i thare is 2 deficit pest the
alctian, the balznca amount shall be recovared from the borower 1hmaegh aparopriate [egal proceedings. BBL Bank has the autherily la remowve
[ofowing account fram the awction without paor intimation. Further, RBL Bank reservas the rght to.change the Awction Date wilhout any prior

Borrower(s Demand Motica Descri of the Immovabile Date of P Daté of In an
CoBomowssl<H | Date and Amount pmpﬂ“ ! Securod Asset Posssssan | esarvePrice HM
G 5l 1410/2025 | A that part and parca! of the proparty 30I06/2026 Rs. 1B25000.0/- 13/0812026
MEas. Anita Rs. 164617500 [nearing: Piot no. 56 56 0 and 57 UGF [Total Dutstanding As (Rupees Eighigen | 11:00 hrs-14:00 hrs
Wirs. Gulah Deni | [Rupés Sideen '-ﬂ"“‘"m:lr.:le LH5 ‘illage Hastsal om whar| On Dute 060772026 Lakn Twanly Six
(Prospect Mo. | Forty Six Thousand o pacey iail o 5 Block A et uflam Rs. 1025684 501 Thousard Only) EMD Last Date
IL10&20050} 53""‘”“;:'"’&_? | napgar delhi 13 005% Araa Admeasuing | (Fgees Eightesn Lakh |  EBmest Money 21NRIZ026 till 5 pen,
Bid |l:¢1rr:mmnmlﬂ1t"'" 8. FLE Properly Type: Saleable | Tyenty Five Thousand | B inteon sal. | Date ! Time of
Re.25000.00- |- Arflil Carped_Aran E:lh Mo_Pres | e Hirdnad Fifty Four | Rupass One Lakh £ Aictlon
(Riipees Twesily Fivg || very Area 3150025200, 31500 | & Fifty Paise Only) | Exphty Two Thousand | 24/08/2026 at
Thousand Orty) e Hundred Onlyl | 14:00 hes.+13:00 hes
Mode OFf Payment -- EMD payments are to ba made vide online made only, To make payments you have to visit https.iwaw. iiflonehomea,cam and |
pany through link avaiable far the propetyl Secured Assel only, Nole: Paymend link far each propertyl Secured Asset is dilferenl. Ensure yau ar
w=lng Bink of the propertyl Secured Assetyou intend ta buy vide public suction.
Faor Balance Payment - Login hitps:Wwww.iiflonehome, com *Salect My Bid" > Click on Pay Balance Amount

2, The oidcars shall Imgrave fheir ofigr in multiple of amaurd mentioned under the column “Bid Increase Amaunt”, Incase 8 bid 15 placaed in the last §

3, Thesugeassiul bdder shauld depasil 25% of @e bid amounl (a8 adusting EMD) withn 24 hours ol the acceplancs of bid phce by e A0 and tha
4, The purchaser has fo bear the cass, applicable stamp duty, leas, and any other statubary does or ofher duss bke municpal tax, costs associabad with

5. The purchaser has b pay TOS spplicable to e ransaclioiipaymant of sake amound and submit the TDS certificate willh [IFLHFL
6, Biddars gre advised mgathrawgh the websita https-feeanw ificnehoms, com for detaded tarms and conditions of suction sale & auction spplication farm

8. Farany puery related o Fropery dedails, Inspaclion af Proparty and Online bid ste. call (FL HFL ol free no. 1800 2672 4540 fram 09:30 hes. fo 18:00

9, Ratice is hmaby given [0 above sad bormowers 1o cobest the househokd articles, which wane hing in the secured assalal (b lime of taking phiysical

TendarfAuction, failingwhich the prapemy will b= suclicnad'=ald and batance duas ifany will ke recovened wilh nterest srd cost,

Terms and Conditlons:-
1. Far parfcipaling in e-auction, intending biddars raguined &2 regestar hair dedails with the Servica Providar hitps: ek iflonehpme comwallin advanca
arvl must creade the loginaccounl, lagin D and passward. Inbanding biddars havs 1o-submil the payment of tha EMO pnor {6 participalion, Upon
payrmnenl bdckrs are mequirec 1o submil e electronically sgned E-Tender FarmiBad Form [E-Sign) wsng heit Sadhas Number

mrarrdbes of the closing ime of the auction, Se closing tme will autcmesicaly get extencad for 5 minubes

barbance T5% of the bid amount sithn 15 days from the date of confirmation of sale by he secuned credilor. A1 depas® and payment shall be in the
prescrived mode of payment

thea comyeyancear transier of the land and gl otherincidendal costs, charges moluding gl taxes and rales ouigongs relafing fofhe propariy,

before submitting thair Bids forteking partin the e-suctian sale proceedings
7. For detais, balp proceduns and onling Iraiting on e-auchon prospective bidders may confzct e sepvioe. provicar E mall IB--carsg@ilonehome com,
Sugpar Halpling Mumbers: G500 2672 453

his. babwean Monday io Friday orarila fo emai - care @iaflonehoma.com

possesskanwithin T days, othensss HFL-HFL shall nol be resporsibie for any ioss of propery uncer the cicumstances

10 Further the notice is hareby given bo tha Bamowen's, thalin case they fal fo cofiect the abova seed erticlas same shall be sald in eccordance with Law.

11, In case of defaull in payment 3l any slage by the successiul Bidder [ auction purchaser within e abaw slipuated Gme, I sak il be cancelied, and
[ arrronunt @l reaady peid vl be Torfeshad fincluding EMD] and e propary wil beagam puttor sale

12 A0 resarves the fight 1 poalporal’cancel or vany the terms and condition alfenderBuchon withoulassigning any reason theraed. In casa of any dispute
in f2nderffuctian. the dacision of ACaf IIFL-HFL will ba final.

STATUTARY 30 DAYS SALE NOTICE UNDER SULE 8 (6] OF THE SARFAES| ACT, 2003
The Berrower ame harmby notfed o pay the sum as mentionad abave along with up-lo-date inlerest and ardillary expenses before the dase of

Date: July 18, 2026

(14} days from the date of publication of this nofice, with a copy {0 the
Applicant Company at s registered office at the address. mentioned
below:

"A-45, First Floor, Mohan Co-Operative: Industrial Estate, New Delhi =

110044, India.” For and on behalf of
CL Educate Limited
Sd/-

Gautam Puri|
Managing Director|
DIH 00033548

Place: New Delhi

SIDH MANAGEMENT CORPORATE SERVICES LTD.

CIN: L65999DL1985PLCO19846
Regd. Office - E - 253, SaraswatiKun] Apartmenis 25,
1P, Extension, Patpargan| Mew Delhl - 110092, Phone: + 011-22731505
Email; info@sidhmanagement.in, Website: www sidhmanagementin

PUBLIC NOTICE -42MND ANNUAL GEMERAL MEETIMNG (AGM)

The 42nd AGM of the Members of the Company will be held on
Thursday, 20th day of August, 2026 at 11:00 A.M. IST at E- 253, Saraswati
Kunj Aparimenis, 25, L.P. Extensicn, Patparganj, Mew Delhi - 110082, the
businesses. as set out in the Notice convening the AGM,

The Motice of AGM along with the Annual Beport for the F.Y. 2025-2026 are
being seni in elediranic mode to Members whosa e-mall address is
ragistared with the Company or the Deposifory Parlicipant(s} as a part of
green initiative measure and The Company shall send physical copy of the
Annual Report only o those members who. specifically request for the
sama al info@sldhmanagament.in.

If your email ID'is already registered with the Company! Depository, Notics
of AGM along with annual report for FY 2025-2026 and login details for
e-valing shall be sent 1o vour registerad email address. In case you have
rol registered your emai 1D with the Company’ Depository, please fallow
below instructions (o register your amaill 1D fer ablaining annual reporl for
FY 2025-26 and login defails for e- wllna

PLACE :- DELHI | DATE - 18.07. 2026

5di-, Authorised Officer, For lIFL Home Finance Lid.

Physical Send a request lo Regisirar and Transfer Agents of the Company,
Holding [M/s. Adroit Corporaie Servicas Pwt. Lid at
info@adroitcorporate, com praviding Folie number, Mame of the
shareholder, scanned copy of the share certilicate {Fronl and
Back), PAM(Seli altested scanned copy of PAN Card), AADHAR
(Self attested scanned copy of Aadhar Card) for registening email
addrass PLEASE UPDATE THE SAME ON OR BEFORE
Thursday, August 13, 2026

Demal |Please contact your Depositary Participant (DP) and register your
Holding |amail address as per the process advised by DP_

FLEASE UPDATE THE SAME ON OR BEFORE Thursday,
August 13, 2026

Balta

BATA INDIA LIMITED

CiN: L18201WB1S31PLCO07261
Registored Ofco: 278, Camac Strect, 1% Fioar, Ko'kata « TO0016. West Bangal
Tedephane: «91 33 2289 5798 | E-mait shara deptidbata com | Websiio: wwebala in

NOTICE OF 93RD ANNUAL GENERAL MEETING AND
INFORMATION ON E-VOTING AND RECORD DATE

NOTICE iz hesoly grven that the 93rd (Ninety-1hird) Annual Goneral Meeting (Tha "AGM® or tha
“Maeling”) of the Mambais of Bata India Limied (Ihe "Compary”) wil ba hetd on Wednesday, August
12, 2026 at 11:30 AM. (I5T) Ihrough Video Conlerencing {*VE*) or Cthar Audo Visual Means ("OAVIT)
to Iransact the businesses 4s set out in lhe Nalice corvening the Mealing (the *Natice®). The Minisiry
of Corporale Atfairs vide ns General Circulars No. 14/2020, Mo 1772020, No. 2002020, No, 022021,
Mo 20022, No. 1072022, No. D023, No 052024 and No. GA2025 dated Apri 8, 2020, Aprd 13,
2020, May 5, 2020, January 13, 2021, May 5, 2022, Decamber 28, 2022, September 25, 2023,
Saptamber 19, 7024 and Sapiembear 22, 2025 respactivaly (harainatier, colecivaly ralorrad s tha
*MCA Circulars®), has allowed companias fo condus! ther annual general mesting through VC ar
QENM, in complance with tha MCA Circulane and the ralevant prosisions of the Companias Act, 2013
{az amanded) (the "Act") and 1he rules made theraundar and the SE8I (Lising Obkgatians and
Distlozue Reguirementa) Regulatons, 2015 (a5 amerded) (e “Listing Reguiasons®).

In accordanca wen the Lising Regulations and tha MCA Clrculars, the Nalice along wah the Annual
Aepar including Audited Financal Stalements for the Anancial year ended March 31, 2026 have been
gent only through e-mail, 10 Ihasa Mambers whoss a-nail aodressas amn regissand wih the Company
or tha i to an I=swa ard Share Translor Agent "RTA"), ia., M's. MUFG Intme India Prevata
Linited (lormesdy Link Inime India Private Limiled) or ary ol Ihe Depasitonas or Ihé Deposilory
Partcipantis) and hoidng equity shares of the Company as on Friday, July 10, 2026, Tha Kolica and
the Annusl Reporl sre svaiishie on the websie of the Company viz., www.bata.in and has also been
forwasdad 1o Iha Siock Exchangas whara Equity Shares of the Company ara lisled, enabling them
ta disseminrain tha sama on thar respechive wabsiies viz., wawnseinda.com, wwe bsendia.com and
s Csa-india.com. The Notce shal @80 be ailable on lve e-Votng websile of Ihé agency angaged
far providing e-Vating facilily, |.e., National Sacurities Depository Limiad {"NSDL"), wiz.,
www.evpting. redloam

Members are fnequasied 1 refar 1o 1ha Newspaper achariizameant daled Juty 8, 2026 =sued by the
Company and published an July 9, 2026 in "Financial Expross® {English) and *Ekdin® (Bengali) for
furihar delads pertaining to the Meaetng, Record Dale end other details. The said advenisamant ig
a=o avallabie on tha wabsie of tha Compary and has also bean forwarded o 1ha Stock Exchangas
whare Equily Shares af lhe Campany are [=ted, enabling them lo desaminate the same an their

regpaciivg wabsiles.

The Motice of AGM and Annual Report for FY 2025-2026 will also be
available on Company's website wew_ sidhmanagementin and the Notica
of AGM will also be available on the websites of the stock exchanges on
which the securities of the Company are listed |.e. at www.msal.in,

SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION

OF PHYSICAL SECURITIES
Fursuant to SEBI Circular Mo, HOMB8M1 341 (2)2026-MIBSD-PODA BTSN/

2026 dated January 30, 2026, tilled "Ease ol Doing Investment - Spacial
Window for Transfer and Dematerialisation of Physical Securities"
shareholders of the Company, holding shares in physical form are hereby
informied that SEBI has opened & Special window for a period of 1 {one)
year commencing from February 05, 2026 to February 04, 2027, to apply
for tramsfer and demateralisation ("Demal") of physical securities that wara
soldfpurchased prior to April Q1 | 2079, or for the transfar request(s) which
were rejected ! returned S not attended due 1o deficiency In documents,
process or any other reason, may send the documents along with ariginal
share cedificate(s) to Company's Registrar and Share Transfer Ageni
M/z. Adroit Corporate Services Private Limited, within the above-mentioned
period at their office: 18-20 Jaferbhoy Ind. Estate, Makwana Road Marol,
Andheri (E), Mumbai-400 059 Tel: D22-422T70400 Fax: 022-28503748
Email: info@adroilcorporate.com for processing. The shareholders are
raquested ta refer {0 the aforesaid Circular available on the websile of the
Company before submission,

For Sidh Management Corporate Services Limited

Pr_adup E_bnli

Placa: Delhi Company Secretary cum Enmhal.tw;aﬁg;n;r
Date; 17072026

FORM (&

INVITATION FOR EXPRESSION OF INTEREST FOR
RAISEN MARKETING PRIVATE LIMITED
OPERATING IM BUSINESS OF TRADING AND RETAIL SALE
OF ALCOHOLIC BEVERAGES
AT
LOGATIDN: EHTJFI’.!. !_IEI HI
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[Ungder eub-reg ula*l-'

SH{I FII':LE‘IMHT F.Il.ﬂTH:IJL.I.IIE
i e of the Comporale I}-:I:ﬂur Hmm: Hmil!llm Private Limiled
alomg willi PAN & CINALLP No FAM; ARFCRTOG0A
| GIN: U32209MP201 2P TL0E TEID

2 aifidress o e Bisgistensd Ofioe G-H, 1198, Gulmahar Cakony, Blopil.

| Madhya Pradesh, India, 462039

HI:"I :IL@IJHE - - ——— - - R —_—
| Fis Tisee et e e identalied Gased on
linribed infarmaticn peasently avadalbe wilh e

3 [URLofwebste
4 Debals of place where majority o
foepd assels dne el

epaper.financialexpréﬁé.cnn? ® e

notice. Members are alse indormed hesaby that: Resolution Prokessional, The position is subsect
Sr.[ Account | Branch  [Borrower's| Detalls of Gold Gold Auction | Branch Auction 1. Pursuant o Section 108 of Ihe Act and Rule 20 of the Companies (Managament and Administralion) [yl ol ity
Ho.| Number Name Narmsa Ornament {in gms) Venue Manager Name | Date & Rules, 2014 (as amandad) and Regulation 44 al tha Listing Reguiations, tha Company = plaasad o Ieoied gty oF F prod The Coporate DeBiF ias Biged §alng
& Mobile No. Time lo pravide e-Voling faciities through NEDL 1o its Members. in respect of the businesses 1o be ek and nekail salk of alcoholic Deverages
1. |BOSO0BSTIETS |KARMNAL HISHAM | TOTAL GROSS WT 8.7 | REL Bank Ltd. Ground Anil Mehta 244072008 trancaciad &l Ihe AGM. The mannar and insinuctions 1o Gast woles through rémcte @-Yolng &s well Details of instaiied capacity & presently not
PAL TOTAL_IMPURITY g.50 | Fioor, SCO-235, Sector-12, | BIRIA19000 0200 P as thraugh e-Veting systemn dunng the Meetng have been previded aleng with the Notca. weailatile des 1o non-avagabality of books of
TOTAL STONE_WT | 0| gy 0 . 2. The businesses sét cul in the Notioe ehall be iransacied theough e-Voting only. The Members, o o s SosoAN R
TOTAL NET WT | 52 whosa names appear n tha Fisgistar of Membars / List of Banalicial Owners as on Wednesday, | (5 gusiy and vae of main rodi | s per avaiable fisancal Infarmsation, revenie
= ' - _ August 5, 20286, being the cut-off date, shal be erttied 1o vl the e-Voling faditty. Once vobe(s) gl in 1as financial year froen aperations for FY 20024-25 Ie reported
2 (309008220343 |Panchinds  |SOMU | TOTAL GROSS WT | 30.37 Ground floor, 8.G.0 Mo ;‘;ﬁ;;;géﬂig Py on Rasolulionds) ans casl by any Member, Iha sama cannol ba changed subsequently. The remots as il
KUMAR | TOTAL IMPURITY 1.27 |15, Sector 11, Panchisula - '32'::':' M p-Veting will commence on Sunday, August 9, 2026 (9:00 A M. IST) and will end on Tuesday, [t zama has nolbeen indapendamtly werified
TOTAL STONE WT i R ':E'D; Prd ﬁ-l.ﬂ‘lﬂl 1. 2028 ﬁm PM. Im The module of remole E"Wlillﬂ shal b MW NSDOL & 5:00 T | Mumber of Employees/Workmen plf:;;:g;inmicgfnennﬂtl:t:m f‘;ﬂﬂ;ﬁll
TOTAL NET WT 351 i PM. on Nﬂiﬁ. MI}T’I 11, Eﬁ ﬁ:::lﬂﬂ;hﬂ L] ﬂﬂ:; ?‘Ehﬂ:‘?ﬁ on 1he ﬂm.uﬂl date, ie., : hased on informiabian presenty avaliabie with
3. [409010823898 [Sector 27 |KIRAN | TOTAL GROSS WT | 3838 |Ground Fioor, SCIO 18 Sec | Divesh Sharma [24-07-2026 SRR Y, AN, S, SREW SRIR I MATIAS e Nulom Aou: Pl I —— T
Ehlndlg;lrh 'I"EH“A r a7 |: Ghmdqam < 1E00HS BOIT725430 '-TEU'E' FM 3- h‘amga mlmﬁg m m. “m ha“a mt mu‘l mﬁl “m w mm &mﬂi ah.m m Bigb‘% |JI'_|.|'I-ET ':|E|3Ifi-|'l._a'u'.||l'|l? ast Faallzhle BIEVanT mocumenls ||'||:||]I3|'Ig [E5E r=]
TOTAL IMPURITY B4 lo pxarose thar vobing rights during the AGM through e-Vosng sysiem via wwe na.rsdl cam fnanial statemants (with schedules) statements (to the extent avatabie) and ist of
TOTAL STONE WT 01 = o ngra ureg v3 ¥ oG, of two years, kst of crediors arz crecitors may be obiained by sanding a reguest
TﬂTAL_I'IIET |H'_I’ T bR Manbecs wio have axgecacd thae wailir] AgHee by remots &-Voling prior 1o tha AGM may also allend avallabie at URL te; cirp. raisenmarketng@gmail com
T T —dibi= T i tha AGM through VIC or DAVM but shall net ba enlited o cas! thar vales agaln cuinng the AGAM, |L1';1 o ﬂ:ﬁ"fﬂﬁ 'Stﬂl'“ ;ﬁ“*aﬁE at
Jal! na2s o - - | A H. OOV BV CIBEMEInmar- TopEgas
, ;ﬁﬂﬂnm :m""' il =90 | CIVIL LINES ROAD 8050185444 | aoo00 PM 4. Any person, who acguires eguily shares of the Company and becomes a Member afer cespabch uﬁ.ngmm.gp:mgmg 4
SUTAL P A | BOHTAR 124001 s of the Notics and hoids shares &= on the cut-off date, i.e. Wednasday, August 5, 2086 may obtan imformation & being shared on @ best-efort
| TOTAL_STONE WT O | A 0500 P the login Id and password for e-Vioting, by sending a regurst o NSDL al evoting@nsdl.com or to basis and may be limited dus 1o non-availbiity
TOTAL_NET_WT 1389 the Company al share.dapt@bala.com :L;ﬁi; an:i::aﬂa-;ﬁkﬁtﬂ" from the
5. 809011918722 [Manimajra  |SUNIL | TOTAL GROSS WT | 26.34 |GROUND FLOOR, 50 |Margt Singh  1E-DB-2026 Membisrs who ane already registarad with NSDL for ramate &-Voling can usa their exisling Liser B | Elipbdity for resalution appicants | Detziled egibility criana ander Sechon 25(2)(h)
Branch KUMAR | TOTAL IMPURITY 147 |530, NAC MANIMAJRA,  [SB4B40B8E3 | 02:00 PM Id ard Prssward for e-Voting. urwler Sectian 25 (2] (k) af the Gode of the Code are provided in the EOI docurnant
TOTAL STONE WT | 07z |  HCIGAAH = 160101 e 5. All documents refartad to in the Notice and the Explanatory Statemant thersto shall be made vt UL it Bsdidorieg
TOTAL NET WT 243 ' avniahie for mspection by the Members of the Compary, withowe of oo, upio and ndudirg B R T dT TT TR S P
f i — = : the date of AGM. Members desinous Ol inspecling the same may aend their reguests at of interest
6. |B09012387372 [Panchkula  |SONU TOTAL_GROSS_WT |  B.52 [Ground floor, SC.OMNo, | Nevsen.ain  |24-07-2026 shara,dapt@ bata.com from thedir regisiersd a-mail acdrasses manboning thelr names and falo 11| Cae ofissue of provisional fistol | 13082026
KUMAR | TOTAL IMPURITY D52 |15 Sector 11, Panchéula - (SB3R25654D | 0200 PN numbers | damat account numbers, | prosphctree resolution appicants |
= 13410, Lo 12 | Laat date for sub TRIEE0EE
TOTAL_STONE_WT 05:00 B 8. Incase ol any guarks / grievancas relating 1o e-\oling, Mambars may refar 1o “Fraquanily Asked m;i:bﬂf.':u:::.ﬁﬂ? |T5.1
TOTAL NET WT Cuasliors an a+Voeng (For Sharcholdors).pd* and "e-Voling Mamnual - Sharchoider.paf™ avalablo T3 | Dabe of issue of fira st ol BT
- - ' L) ] - icants
7. |a09011880381 |50 PARHLAD | TOTAL GROSS WT | 45 |Khaton No. 475607, Vishal Knurana. [24-07-2006 @t Ihve “Dawnload® seclion of NSDL e-Voling websile, i.e., www.evaling.nedLoom or call on: 022 | ROSPRCEE Rl Ao b snara
s TOTAL IMPURITY s Hm'm {70, Gury 9ea2452008 | 02:00 PM 4886 7000 or contact Mr. Pritam Dutta, Sarioe Managar of NSDL or at e-mall i avoting & nsd com " E‘EE:B:ITI:;:IUI: of |||f=i.|rn|;1~-:|l|| o D2TS2026
Nanank Nagar, Hisar Road, o { prtamd @ nsd.com. Members holding sacurities in demal meda with CD5L, can cal al Tell Free Hierting E:I-J:ni::;hum o
TOTAL STONE WT | 05 |hoimue Sirsa, Near S, 0500 FM No.: 1800 21 02911 o &l e-mall ii: halpoask avoling Wedslingia com. For any further assistancs, gt
TOTAL NET WT 4 |Haryana - 125055 I'-N'l:rrﬁr:ar&mé g;l; ;;?MTBM; Nitin Bag,:.r?la. C-nn'l,'l:rr;; ';.El;:m'.:rr, Emnﬂlndln Limited at Telephora 55 [ a5t duts o7 subrissnn of fesahition |- 0o 0a00s Wi 500 B
= - .2+ 91 !/ +91 92686 86547 or sl e-mail ID: share dept @ bata.com s
& [PEMIEIRO0 JASWANT | TOTAL_GROSS_WT A S!W Wa, 1. PRI 1“"_:&'2':'25 16| Process émail i to submil Expression | cifp rasenmaeingSgmail cam
SINGH | TOTAL INPURITY 0,30 |FYoor, Khasra No8469/520, | 9842152422 | 02:00 PM Attention of the Members Is also drawn to the SEBI Clrcular no. HO3I8/13M1 1{Z)2025-MIRSD- o Inferest
JOTAL STONE WT o Mavjajawahar Fark, Soian, o POD/ WATE02026 dated January 30, 2028 on | Window for Trans{er and Dematerialisation V7 T Detaits of he tarormais Debtor's T The MEME regisiralion stats of the Corporate
> = Himachal Pradesh - 05:00 PM ol Physical Sacurities, copy of which Is also avaliable on the website of the Company. The registration Sl as MEME [ehsar is nod avadable with the Reschtion
TOTAL_KET_WT 9.48 173212 Special Window is open from February 5, 2026 and shall remain open till February 4, 2027. - Prafessanil.
Intariding bidders should contact to the Branch Manager For BATA INDIA U“m Armrish Kumsar u-,w,f:':.
For detaitad Teerns and Conditions, please visit o the RBL Bank raspeciive Branches D NITIN sS4 Fiia, o TBBIAPA MFﬁhhfp?[?fg!gtn?lglr::u?rﬁﬁ:Fﬁnaai!
Place ; Chandigarh/ olan Auithorized Officar Placs . ugram mlﬂlﬁl by P i :
Date : 1!-0?-2:]% A RBL Bank Lid, Dada @ July 17, 2006 Company Sacratary & Compance Oficor . H“““r;é’ﬁiﬂsL‘l?g‘ﬁfﬂ!“.’ﬁi'l.l‘."ﬁé{f%ﬂr?A“.ﬂ."gn".l???%%
RN 151 Rl AFA valid tll: 3171 212025
Flace: Indore For Raieen Marketing Privale Limiled-under CIRP
o® @ *® @ New Delhi *o® O
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'Economy: Macro, Micro & More III

Jewellery store visits
= risingin July; gold &

o silver prices are down
1.5% at MCX this week

Sutanuka Ghosal

ZKolkata: Gold pr u'usamhl'a[!(-d
for their steepest weekly decli

ix weeks, shedding 3. m inin-
ational markets as escal
g US-Iran fensions pushed oi
rices higher, stoking inflation
sncerns and reinforcing expec-
tions thatthe US Federal Reser-
ve could keep interest rates ele-
ted for longer.

oL

i

Zrates over the past
ek, however pro-

A1

tal and started drawing
nsumers back to jewellery
ores, according to industry ex-

L

Iver prices hate fal-
4% and 7 ecti-

ssociation (LBMA) guld spm
prices slipped helow per
unee from §1,11, ulsllc. LBMA
Iver spat prices fell below §3
ertroy ouncefrom $59.6.
‘At MCX (India’s largest com-
wdity derivatives exchange),
e sell-off has been milder due
the rupee depreciating more
an 1% against the US dollar,”

:18

© id Renisha Chainani, head of
psearch at Augmont Gold. p
Srupes has come under mounting

g essure as crude ol prices resu-

ed their climb following rene-
=wed hostilities between the US

_\‘El.l.tlw METAL DOWN 3.4% IN GLOBAL MKTS
Investors Take to Gold,
Shun Silver as

War Rageson

Dimming Shine

MCX gold/silver fell about 1.5%

g O

Cold ETFssaw | Silver ETFs hit
#3448 ep | arecrd

mﬂows in T4.280 cr

Jung inflow

Gold buying picked

up after the price

correction

Jewellery | Investment

footfall rose experts

around 25% | prefer gold

in July

over silver

andIran, AtMCX, goldand silver
hzwc fallen by almost L3% this

iday, gold traded at 2141
lakh per 10 grams in India, while
silver prices were down to €
lakh per kg from 22.17 lakh per kg

a week ago. "We have observed a
nearly25% increase in enquiries
and store visits inJuly compared
with last month following the de-
cline in gold prices,” said Supr
ya Kataria, founder of Kumari
Fine Jewellery.

While some consumers conti-
nue to watch the market for fur
her corrections, many are choo-
singnot todelay planned purcha-
ses, recognising that timing the
gold market perfectly is diffi-
cult,” said Supriva Kataria, foun-
der of Kumari Fine Jewellery

RUSSIA RETAINS TOP SPOT IN INDIA'S CRUDE BASHET

Saudi's India crude share
rebounds to 10% fram
T%Venezuelais
fourth-largest supplier

Sanjeev Choudhary

New Delhi: Saudi Arab

set to regain share In Tntts
crude imports in July after its
share nearly halved in May
and June, although Russia is
expected (o remain the count-
1y's largest supplien aceor-

average 7% in May-June, Sau-
di Arabia is set to recover to
about10% in Juls
Imports from Trag, Kuwalt
and Qatar, whose crude ex-
ports rely entirely on transit
ihrough the Straitof Hormuz,
remain negligible. Supplies
m these conntries are un-
likely to pick up in the second
half of July as shipping thro-
ugh the Strait has again been
disrupted following the re-
sumption of the US-Iran con-
flict. India’s overall crude im-
are projected to docline
10 455 million bpd in July
from 5,00 millien hpd inJune.

ding toest
cargo tracker Kpler

Saudi Arabia is expected o
supply 464,000 barrels per day
thpd)takndiainJuly, based on
arrivals inthe first halfl of the
month and tanker-tracking
data. Betwoen July 2185 and
April 2026, the Kingdom supp-
Lied an average of 700,000 bpd,
accounting for about 14.5% of
India’s crude imports. After
its market share slipped to an

Russian also
P\]IE(!Hi[m'rlwan"ém\lllcm
bpd from 2.73 million bpd in
June, although they remain
well above the preceding 12
month average of L73million
bpd

The estimates are subjoot {0
Tevision as vovage visibility
improves and vessel-tracking
data become more complete,
said Mikhil Dubey, lead ana-
1vst, refining at Kpler. “Russi-

an cargoes often show up at
thelast minute as somecarg
esgetbooked through traders,
available nearby so they may
not be captured in the current
forecast vet,” he said, “There-
fore, it is possible that additio
nal Russian volumes may ap-
pear in the second half of the
month.”

Venezuelan crude imports
are also seen rising to an s
mated 15,000 bpd in July from
281,000 bpd in June, making
the Latin American country

from

ne. S|
the US have remained
subdued since the out-

reak of the Iran war
on February 25, well
below last vear's av-
erage.

Saudi Arabia Begins Regaining Share in India’s Crude Imports

India’s fourthar ust suppli-
«er after Russ|
Arabia and the LAE
{379,000 bpd).
UScrude importsare
expected to decline to
125000 bpd

in July
57,000 bpd in .
ipments from

6

vioussix.

about 13%  as figh

Indian Govt Bonds Tumble on Oil Spike

Indian government bonds tumbled on Friday,
with the benchmark vield posting
weelkly rise in eight weeks, as oil pr s et
andthelack of clarity onan index incl

%, upfrom Thursday's close of €
rose 6.5 basis points this week, after staying
range-bound last week and deel ining in the pre-

Bond yields move inversely to prices
Brentcrude futures jumped nearly
day to$86 per barrel, taking their

biggest
L‘d

{Regd. Office : PSEB Head Office, The M
Corporate identity Number U40109PB2010SGC033813
Wabsite : www.pspel.in

I, Patiala-147001)

SV Powar (Goindwal Sanit) Limited
nouncement prompted traders to cut rf lsk hcl‘o {Regd. Offics | Plot No. 10, Paigal Sardar Palel Roas, Secunderabac-S00I03
rethe weekend. .AMM""M%“ o O e et L, GATPL

The benchmark 6.94% 2086 bond y A ‘mm&*ml}

.0t

HOD - Ghemisiry, GATP, Goindwal Sahib, invites E-Tendar for the supply af:

H
E

1o
- ran

£

’i

nd Services are availal

il ne tenders issued by CIL and s Su

k:v-.l!ﬂﬂﬁ-ll‘@ﬂ ﬂ-ﬁ m-\-vnﬂ'n--nmr-ﬂ-t

musmmm L'emp\ﬂ!lnn(mmmh Wil be frsued

E=LiEnl| Northern Coalfields Limited
{A Miniratna Company)

»-umm.nm!m mmcnumn&%mmﬁm

&
Artificial Wntel\lgence in supply chain
ogistics Management

25,38 Dy 226

al India Limited)

Coal India

in® central public

isalsodone through GeM Fortal hitps:

Rel Ko ITG-AT/1209/RFP-DRIMS-GPEC/2026/1 483

. gov.In.In addition,

Daled: 181072028

IDRMS) for Gon Public Service Commizsion
Pl e e Toch ol s Lea LT by Siin o Pusnis
aing Mede.

e e thiough

for Goa

52

51

48

a7

43

a4z

ilaries for procurement of [ =
ble on website
Uimites ww goalingla Infrespective subsidiary Company, CIL

For getais, maasa ot ks e s gy il A in e e 2=}
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Government

Ministry of Heavy Industries

Ministry of Heavy Industries, Gavernment of India has
released Request for Proposal (RFP) for Shartlisting and
Selection of beneficiaries to set up Advance Chemistry Cell
(ACC) Manufacturing Units fer Grid Scale Stationary
Storage applications, with a total manufacturing capacity of
10 Giga Watt Hour (GWh), under the Production Linked
Incentive (PLI) Scheme on 'National Programme on
Advanced Chemistry Cell (ACC) Battery Storage'

The detailed document can be accessed on
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NATIONAL CONSORTIUN FOR PI.D IN NURSING

CBG 17111/11/0001/2627

y
R0l ks RN
aboration with
RAJIV GANCHI UN\VERSI‘W OF HEALTH SCIENCES, BENGALURY
Agpications ere invited from candideles who are interested % enrol
thamsewves for parttima P D. in Nursing. Prospectus, application
dwnicaded 150 Wi ndianmITSIRGESUREILOR Duly M i apeliction
formmay be submitedon or before (21t August, 2026, 400 pm) to the Nodal
Gantra, Bengaiunu

2

WEY

interest thereon in faveus of
Aranya ~ Trust [hereinatter (eferred 1o as "I
sgroament dated March 78, 2033 {nereinafter referred to a5
repay the amount, natice i herey giuen ta the Borrowerls), Co-Borrowerls], Guummm\s\ and the public in sulcra\ s
rised officer of IMFARC has
exgrcise of powers conferred on him u'\d&fSuh -Section (4] of the Section 13 of the said Act read with Ruleiu! the Secu
blic n general are heraby caut
the pragerty and anydmlmyw\lhhr prupcrz‘fwlll b subjoct o tha charge of JMFARC for an amount 25 mentioned herein
il the

the undersigned, beir

Intesast Enforcament ruies,

the Auth

The borrow

2 31 Fininclal Assat Raconatractian Campany Linite

taken possession of the pr

r i particular ana the pul

al Assats

roperty deser

JM FINANCIAL ASSET RECONSTRUCTION COMPANY LIMITED
Corparata idemity Number: US? 190MH2007PLC74257

Registerad Office Address : 7th Floos, Crergy, Agpasaheb Marathe Marg, Prabhadevi, Mumbai- 400025
T #9122 5630 3030 F: +911 22 6630 3273, www. Imfinancialarc.com
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IKVITATION FOR EXPRESSION OF INTEREST FOR
RAISEN MARKETING PRIVATE LIMITED
OPERATING IN BUSINESS OF TRADING AND RETAIL SALE

OF ALCOHOLIC BEVERAGES

5 Gescription Demand Notice Date and | Dol
Nﬂ] Co-Borrower's, Guarantor{s) {immovablo property) ‘Amount with NPA date R
sar i Code o 20500041345 | Fat o, 603, S oo Bocke§ Plo_ | 0205302 For B 5,45 432/ | 1507 2026
Akt Bhardwaj (Borrower)  |Plat Na. AL, Shankeshwar O e | (Rupees Frue LakhFory Five
" . , s Bnaraeal [Co Sarower. |Inakiya, . Aurbindo Hoss, indare | Thotwsand Fear Hundrmd Ninoty
Indian Mursing Council Indare Madhys Pradesh - 452002 = Oy}
2 e 1v0.-00BOR014999 |plot No- 320 /e scheme No- 78, Slice | 30-01-2025 For R, 6,44 884/ | 15-03-2026
ianes e Ak Seioc Sk St julioa | _ (et 1o lony l?
[tBarrewar) 32 Akfand {Ca  [Sshema Na- 78, Thousand
[Bocremwer e ndige oo 83000 Four Rupees Only)
3 Loaa Code vo-.00BD0010105 ~|datno B34 B Floor Premium Towsr1, (30012025 For s, - [1507-2025
Sahid Moor Multand {Borrawer) |Pinnacle b/Drems Gram Piplyakumar  ({Rugees One Crare i

ivtahammad Hussain Multanl
(Ca Borrower 1]

indare Madhya Pracesh- 852001

url
Sighy One Thausan
Hundred Eighteen Rupees Only)

e
Eight

Resuhdion Profemsions, The possos s subect
10 e upon et o compits e
ad nlomaon

Kamlesh Shuryavas
[Barrower) Neenas}

iCo Barrower 1)

e esir fioad Bhopa! Shopal
Imadhya Pradesh

icar Uni Hames Vikage Bairagarh
Ninet

{Rupees Tw

enty Eight Likh
e Thousand Four Hundred
Sinty Eight Aupees raﬂ

(Regd. Office : PSEB Head Office,
c

The Mall, Patiala-147001)

eanvizes

e g B

Loan Code N 1006041387

Bocrower)

e
Dt of Inaie capacey am presentty ot
ks of

[t it (oo Bosrwr 3

it tio. 5, AGaan Wagor Vilage -
o (h
Pradesh -

i Kala, Huzur Shogal
22

28112023 Far Rs. 8,624

lRupees cighe Lakh sy g
izand Faur Hundred Ssvansy
Six Rugiees Only)

16-07-2026,

ancosnts e records and cantued

‘Authorised Offcer
M Financial Asset Reconstruetion Company Limited,
acting in i of Trust )=

ised

identity Numbe

Website: www.pspclin (Contact Na. BB461-01116)

Tenger
ASE/ Grid Cunstructmn‘ opp. PAU Gate No.1, PSPCL, Ludhiana
g of

Wo.Z6/GCD/LDN

invites Short Termn

for Quisourcing

2no.Addiional PTRs | |-

T Hamber of Explopeesiscimen

Date: 16-07-2026
\ Blace: indore, Bhapal

¥ C
S0 7 558 Ananca year

T same s ot een insoperdenty verfed
| s 1o imiied access n books and et
o iployeesiwurkinen ha boen deniied

e DparEzon for Y 2024-25 i aparteg
e i

Govemment of Kamataka

M.S. Building, Bangalore-560 001

DEPARTMENT OF HIGHER EDUCATION

PUBLIC NOTICE

ecutives said supply con with 20 MVA PTF relate works on parial lumkey moda under Grid f "
rns are keeping prices Conaiucion Division, Lushana urder 67 A aiaton Sile, i T
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Tenders are mviied by KSADL In 4G COVer sysiem (ough Remalska PLELC Procurement Porsl (ebsii: hitps:Ikppp.kamataka.gov.in/y
with respect to supply of following Goods/Services/Works.

SlNo. Tender Number

Tendar Mame:

Tender Quaniity

Published datn

Last dae o submissian

1 | KSDL/2026-27/SE0252

single camying limit is 10 Crores.

Renewal of Transit/Marine Insurance Palicy
for the period from 18.08.2026 to 17.08.2027
and assured values of Rs. 2160 Crores and

Services

16.07.2026

30.07.2025

Selection of Vice-Chancellor of Tumkur University, Tumkur

1) The Govermnment of Karnataka invites applications for the selection of Vice-
Chanoel\or of Tumkur University, Tumkur as per section 14(2) of Kamnataka State
Act, 2000 from eligible and distinguished Academicians/Professors with

i) A person of the highest level of competence, integrity, morals and institutional

A distinguished academician, with a minimum of ten years of experience as
meessor ina Umverslty or ten years of experience in a reputed research and/or
organization with proof of having demonstrated academic

As provided in the sec 14(5) and 14(6) of Karnataka State Universities Act, 2000,
shall, subject to the pleasure of the Chancellor, hold the office fora
maximum period of 04 years or until he attains the age of Sixty Seven years whichever
is earlier. Consequently, a person to be appointed as Vice Chancellor shall have clear

4) In support of unblemished career and undoubted integrity, the applicant who is
retired from service, should file a self attested certificate to the effect that na
inal enquiry is instituted/pending against him or no enquiry is
culminated in penalties and he is neither having the tainted service history nor the
appointment dispute. Whereas, in case of applicant in service, he should file a
certificate of his employer in this regard. The concerned will be subjected to stringent

5) The application proforma is available on the Government of Karnataka, Higher
Education Depariment Website: https://hed karnataka.gov.in and Tumkur
University, Tumkur Website.
6) Incomplete applications, applications not made in prescribed proforma and
applications received after the stipulated time limit will not be entertained. This office is
nol respansible for postal or other kinds of delays
7) The candidature of those who indulge in undue influencing on the selection process
through unethical means will stand cancelled.

6.07.2026

in submitting their candidacy for the Vice-Chancellor of Tumkur | =
University, Tumkur should make hard copies of the application in triplicate duly filled
along with the academic, research credentials and administrative experience,
achievernents & other details in the proforma prescribed by the UGC within 30 days
(including general holidays) from the date of publication of this advertisement,
to:Secretary to Government, Higher Education Department, 6th Floor, Gate No:03,
RoomNo. 601, (R & | Section), M.S.Building, Bangalore-560 001
3) Single soft copy of the application in PDF format should be sent to e-mail:
i Lom

| Uttar Pradesh, along For any queries contact the undersigned Sdl-
iththeir own. Sd/- Asst. Gen. Manager to Higher Dy
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Sami Khan

CNR NO: PBLD03-051391-2024
Notice To: Sami khan r/o mohalla
gheer baaz khan, rampur city, rampur

accused above named cannot be served

determined as per law, in your absence.
given under my hand and the seal of the
court, this for details login to:
https://highcourtchd.gov.in/?trs=district_

ti istrict=Iludhi
notice&district=Ilud IanaJMIC Ludhiana
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CNR NO: PBAS02-004929-2025
Next Date: 30-07-2026
CS/2983/2025

Madhubani Bihar 847226
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OFFICE OF THE MUNICIPAL CORPORATION, BHOPAL (M.P.)

(ENGINEERING DEPARTMENT)
SECTION 1

Notice Inviting e-Tenders
N.I.T. NO.98/ENG/BMC/2026 Dated- 17.07.2026

Online item rate bids for the following works are invited from registered contractors and firms of

repute fulfilling registration criteria:
Probable EI\:;:Z? Cost of Period of
S. Amount of H Bid Completion
No. Tender ID Name of Work Contract (é)ﬁg(;s(l;n Document (in
(Rs.) Rs) (InRs) Months)
CNST.OF BOUNDRYWALL AT
2026_UAD | BEHIND GAOSHALA LALGHATI
1 1522117 1 | NEVRI MANDIR ROAD WARD | 53:38,399/-| 40038/~ | 10000/- | 02 months
NO.7 7-02
CONST.OF BOUNDRYWALL AT
2026_UAD | FRONT SIDE MANAS BHAWAN
1| “522128_1 | NEVRI MANDIR LALGHATI WARD | 5338,857/-| 40,041/- | 10000/- | 02 months
NO.7 2-02
CONST.OF UPER SLAB AT
2026_UAD SANSKRITIK VIDHYALAY
3 | "522137_1 | PARISAR LALGHATT WARD No. 7 | 23:38:802/-| 40,041/~ | 10000/~ | 02 months
7-02

1. Interested bidders can view the NIT on website https://www.mptenders.gov.in/
2. The Bid Document can be purchased only online.
Executive Engineer
Municipal Corporation, Bhopal
District, Bhopal
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